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Friday, the 11th December,
the 20th Agrahayana, 1886

The House met at eleven of the
clock, Mg. CHAIRMAN in the Chail.

ORAL ANSWERS TO QUESTIONS

STATUES OF DBUDDHA FOUND 1IN

AFGHANISTAN

*522. Surr BIREN ROY: Will the
Minister of EpucATION be pleased to
state:

(a) whetfher it is a fact that in the
Bamia area of Afghanistan two huge
statues of Buddha measuring 53 metres
and 35 metres in height have been
found in mountainous region;

(b) if so, whether rock caves simi-
lar to those in Ajanta and Ellora in
India have also been reported in the
vicinity of the said slatues;

(¢) whether in view of these ‘finds’
the Government of India approached
the Government of Afghanistan for
exploration with India Government
staff in these areas; and

(d) if so, how far away are these
areag from the communication lines?

Tue MINISTER or EDUCATION
(SHrR1 M. C. CrAGLA): (a) The exist-
ence of these two images of Buddha
has been known for many years.

(b) There are rows of painted
caves around the statues. But these
are not like the caves of Ajanta or
Ellora. (

(c) In October 1963 the Government
of India offered to send a team of
archaeologists to Bamiyan to assist the
Afghan authorities in preserving
these statues. This offer was accepted,
and the Director General of Archaeo-
logy visited Afghanistan for a fortnight
last July, and made some recommen-
dations to the Government of Afgha-
nistan.
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(d) Bamiyan is 246 kilometres from
Kabul.

Surr BIREN ROY: Has any arrange-
ment been arrived at in regard to the
actual cost of maintenance and pre-
servation of these places between the
Afghan Government and the Govern-
ment of India?

Surr M. C. CHAGLA: Well, Sir, the
position is this: We prepared a report
containing the recommendations of Mr.
Ghosh for the preservation of Bamiyan
on general lines and for the excava-
tion of a site called Bigran. The Gov=-
ernment of Afghanistan welcomed
these steps. The site of Bigran is 48
miles north of Kabul. The whole mat-
ter is now under the consideration of
the Government. Afghanistan has
been very co-operative. We are con-
sidering what further steps we should
take and we will do everything to pre-
serve the statues and the caves.

Surr BIREN ROY: As Indians have
practically no unfettered right to tra-
vel to countries outside India, even to
those countries from where their fore-
fathers migrated or to those places
where Indian civilisation was taken
later, has the Government thought of
producing detailed brochures giving
photographs and everything about
these things for the benefit of the insti-
tutions and individuals interested in
these things?

Smrr M. C. CHAGLA: Sir, I do not
quite follow that the Indiang have not
got unrestricted right to travel

Sgrr BIREN ROY: It is so. These
are places outside India and there are
P’ forms to be filled and so many fore-
ign exchange difficuliies are there.
Therefore I have asked if these things
would be published in brochures giv-
ing details so that the persons who
want to study them can have them.

Surr M. C. CHAGLA: 1 will certain-
ly bear this suggestion in mind and
have brochures published. I will pass
it on to the Director-General of Ar-
chaeology.
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Mgr. CHAIRMAN: As a substitute for
travelling.
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Sur1 M. C. CHAGLA: Well, Sir, in
Afghanistan—a foreign country—we
can arrive at arrangements only with
their consent and, as I said, our Direc-
tor-General visited that place in July
1964. When he submitted his report
we forwarded it to them; they welcom-
ed it and now we are taking steps to
see that they are preserved, We can-
not do anything without the consent of
that Government.
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Surt M. C. CHAGLA: Well, Sir, the
whole malter is under consideration
and discussion. Our main concern is
to preserve the statues. Whether they
should be preserved by us or by the
Afghan Government, who should bear
the expenses and how their preserva-
tion should take place, all these are
matters for consideration and discus-
sion. I hope some decision will be
arrived at as soon as possible,

Panpir S. S. N. TANKHA: Has the
Government any intention of request-
ing the Afghan Government to permit
us to bring the statues here?
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Surr M. C. CHAGLA: Well, Sir, I
do not know they are embedded and
whether they could be removed. Any-
way, I will certainly pursue that sug-
gestion.

SHrRr G. RAMACHANDRAN: Aris-
ing from the information which the
Minister gave that the Director-Gene-
ral of Archaeology visited Afghanis-
tan, may I know whether there is a
detailed report from the Director-Gene.
ral after he visitedq Afghanistan and
what are the salient points in his re-
port and if there is a report, what
consequential action do the Govern-
ment of India propose to take in col-
laboration with the Government of
Afghanistan?

Surt M. C. CHAGLA: I think I have
already told the House that he pre-
pared a report which contains his re-
commendations for the preservation of
these things on general lines and for
the excavation of a site called Bigran.
He feels that if Afghanistan gives us
permission to excavate a site around
the statues, important discovery might
be made. That report has been con-
sidered by the Government. We have
made certain recommendations to the
Afghan Government and, as I said, the
matter is still under negotiation.

Surr M. P. BHARGAVA: May I
know whether the hon. Minister is
aware that these huge statues have
been cut out from the mountains, they
are irremovable ang they have been
very well looked after by the Afghan
Government for a number of years?
I speak with personal knowledge, Sir.

Surt M. C. CHAGLA:
glad to hear all that, Sir.
very much.

I am very
Thank you

SHrr M. SATYANARAYANA: In
view of the fact that they are carved
out in Afghanistan and they are also
the property of Afghanistan, is it not
possible for our Government to see
that the Afghan people are interested
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in these statues for their well preser-
vation as much as we do?

Surt M. C. CHAGLA: My hLon.
friend has just heard from another
hon. Member that they have been very
well looked after by the Afghan
Government, The hon. Member knows
that Indian culture spreads far and
wide; we have monuments and culiure
spread in all parts of the world.

NATIONAL GALLERY OF MODERN ART

*523. Surr 1. K. GUJRAL: Will the
Minister of EpucATioN be pleased to
state:

(a) the amount spent on the acqui-
sition of works of art for the National
Gallery of Modern Art in 1963-64; and

(b) how much out of this amount
was spent on purchase of paintings
and sculptures of modern artists?

Tue MINISTER or EDUCATION
(SHrt M. C. CHAGLA): (a) Rs. 68,124.37
paise.

(b) The entire amount. . _ |
Surr I. K. GUJRAL: With your per-
mission, may I ask the hon. Minister
whether, since these purchases have
been made from year to year for raany
years now, he has considered the pos-
sibility of appointing an Evaluation
Committee which should be able to
assess whether the pieces of ar. ac-
quired were worth while and also
whether the policy followed in that
respect has been a correct one?

Surt M. C. CHAGLA: We have got
an Artg Purchase Committee and I
take it on this Committee there are
people who know something about art,
and we make purchases only on the
advice of this Committee. I do not
know whether anything that we have
purchased was not worth purchasing.
The whole object is to help cortem-
porary artists and we have many dis-
tinguished contemporary artists. I can
assure you that they receive full sup-
port and encouragement from us

!
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Surr I, K. GUJRAL: While I do not
fully endorse the views of the hon.
Minister that the entire money is spent
on the acquisition of pieces of modern
art, all the same, Sir, since the Com-
mittees have changed from year to
year and we have acquired a consider-
able quantity of these things, is it not
worth while that now some kind of
evaluation is made so that for the
future a better policy is laid down and
also we can have some phased pro-
gramme for the acquisition of pieces
of modern art so that the modern
paintings and modern sculpture which
go out mainly stop going and find their
place here itself?

Surr M. C. CHAGLA: Well, Sir, that
is a very valuable suggestion for action
and I will certainly look into it and
see what I can do.

Ssrr 1. K. GUJRAL: May I ask the
hon. Minister if the Government is
considering the possibility of construe-
ting a permanent gallery for this pur~
pose?

Surt M. C. CHAGLA: Yes, Sir, we
have a very interesting project in hand
—we pursued it in Paris—and that is
to have a sort of artists’ village where
as many countries as possible in their
permanent pavilions will exhibit pieces
of modern art every two years. There
are certain schemes in Rome, Paris
ang other places and the French Gov-
ernment have shown very sympathetic
interest towards that.

Dr. SerimATI PHULRENU GUHA:
May I know where this artists’ village
is going to be established?

MRr. CHAIRMAN: 1t is probably too
early to say. .

Surt M, C. CHAGLA: Sir, my topo-
graphical knowledge of Delhi is bad
but we have been exploring a site and
if we can acquire it, we will erect
these pavilions which will be present-
ed by different countries,

SHRI SANTOKH SINGH:; May 1
know, Sir, if there are any complaints
pending with the Department with re-



